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Rajendra Kumari Bajpai committee on
Educational programme

747. SHRI PUTTAPAGA RADHA-
KRISHNA:

SHRI L. NARSINGH NAIK:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) whether the Rajendra Kumari Bajpai
Committee, (CABE Committee), formed to
review and advise on matters relating to
educational programmes for SC and ST at the
national level, has sines submitted its report;
and

(b) if so, what are the details thereof
regarding the existing arrangements, pro-
grammes, schemes etc. meant for the
educational development of the tribal peo-
particularly in Andhra Pradesh?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF HU-
MAN RESOURCE DEVELOPMENT (SHRI
L. P. SHAHI): (a) and (b) No Sir. The
question of submitting a report does not arise
as it is one of the Seven Committees of the
Central Advisory Board of Education (CABE)
set up for guiding and monitoring on an on-
going Dbasis, the implementation of all
educational programmes for Scheduled
Castes/Scheduled Tribes and other
educationally deprived groups, in all States
including Andhra Pradesh, as envisaged in the
National Policy on Education 1986.

Regular train from Bibinagar to Nadikudi

748. SHRI PUTTAPAGA RADHA-
KRISHNA:

SHRI L. NARSINGH NAIK:

Will the Minister of RAILWAYS be
pleased to state:

fa) whether there is any proposal to run a
regular train from Bibinagar to Nadikudi;

(b) if so, by when; and
(c) if not, what are the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
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MAHABIR PRASAD); (a) Passenger
trains on Bibinagar-Nalgonda section have
been running since 1981 onwards. 1
November, 1988 Time Table, Nalgonda-
Miryalguda section has been opened for
passenger traffic.

(b) Miryalguda-Nadikudi section is li
kely to be opened for passenger traffic
sometime next year.

(c) Does not arise.

Construction of PedapalK to Nizamabad
Railway Line in Andhra Pradesh

749. SHRI PUTTAPAGA RADHA-
KRISHNA:

SHRI L. NARSINGH NAIK:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether any fresh survey has been
made on the suggestion of Andhra Pradesh
Government to construct a broad gauge
railway line from Pedapalli to Nizamabad, in
view of the persistent demand of the people
of these areas;

(b) if so, what are the details of the survey;

(c) by when Government propose to con-
struct the said railway line; and

(d) if not, what are the reasons there
for?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD): (a) No, Sir.

(b) to (d) Do not arise.
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Reservation slip for seats in Indian
and Air India

751. DR. BAPU KALDATE: Will the
Minister of CIVIL AVIATION AND
TOURISM be pleased to stale:

(a) whether it is a fact that the offices-
of Indian Airlines and Air India do .jot
have any requisition slip for reservation of
seats on Indian Airlines and Air India
planes, as is done in the railway reserva
tions;

(b) whether there is any procedure to
check the tickets while boarding the plane
inside the plane, as is done in trains;

(c) whether it is a fact that several pas
sengers were travelling on other persons'
ticket in the planes which met with fatal
accident at Ahmedabad on the 19th Octo
ber, 1988; and

(d) if so, what are the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION AND
TOURISM (SHRI SHIVRAJ PATIL): (a)
Yes, Sir.

(b) When the passenger checks-in at
the counter he is given a boarding card
after scrutiny of the tickets. This Board
ing Card is checked at the boarding point,
before the passenger boards the aircraft.

(c) and (d) Some cases have been im
ported.  Details are being obtained.

Letter front Kitin, the Commander
LITE to the Prime Minister

752. SHRI T. R. BALU: Will the Minis
ter of EXTERNAL AFFAIRS be
pleased to state:

(a) whether the Prime Minister has received
a letter dated the 3rd October, 1988 from
Kittu, the former Jaffna Commander of the
LITE when he was under
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